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ADDITIONAL REPORT IS FILED ON BEHALF OF FIRST
RESPONDENT- TAMIL NADU POLLUTION CONTROL BOARD

[, K.Nalini, Daughter of Thiru.K.Krishnasamy, Hindu, aged about 59 years

having office at No.76, Mount Salai, Guindy, Chennai 600 032, do hereby
solemnly affirm and sincerely state as follows:

1. I submit that I am working as the Joint Chief Environmental Engineer,

Tamil Nadu Pollution Control Board, Chennai and I am authorized to

file this report on behalf of the first respondent and as such I am well

acquainted with the facts of the case from the available office records.

2. It is respectfully submitted that on 6.3.2024, the Tamil Nadu Pollution
Control Board has filed its report before the Hon’ble Tribunal, (SZ),
Chennai and it may be pleased to take as part and parcel of this case.

3. It is respectfully submitted that the Executive Officer, Sirugamani
Town Panchayat, in its reply letter dated:27.11.2023 stated that an
estimate of 15.00 lakhs has been prepared for treatment of wastewater
arising from bathrooms by constructing a treatment system and a

drainage channel (Annexure -1).
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4. It is respectfully submitted that the inspection was carried out at

Sirugamani Town Panchayat health complex on 27.07.2024 and during

inspection the following observations were made:-

a)

b)

d)
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Sirugamani Town Panchayat is located at Trichy District
consisting of 15 numbers of wards. | |
During the financial year 2014-2015 in the 14% ward which

covers 301 households, Sirugamani Town Panchayat has

constructed this public lavatory in an area of 123 Square meter.

The public lavatory is functioning, it is being used by the public.
The sewage generated from the public lavatory is being disposed
into septic tank facility provided in an area of meter x 6rﬁeter
size and there is no overflow from the septic tank. The local
body has reported that once septic tank is filled, the sewage will
be collected through private septic tank lorries and will be
disposed into Sewage Treatment Plant of Trichy City
Corporation for further treatment.

The proposed works such as drainage channel and in filtration
system made of cement coﬁcrete was under construction and the
local body has assured to complete it within 2 weeks time.

It was also reported that the grey water (wastewater) generated
from the bathrooms of community health complex is proposed to
be treated in filtration chamber of size 11 feet x 6 feet x 3.5 feet
and the treated grey water is to be disposed into the agricultural
canal located at 95 metres from the community health complex.

(photocopies attached hereto and marked as ANNEXURE 2)
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Under the above circumstances, it is humbly prayed that this Hon’ble
National Green tribunal may be pleased to pass such further or other orders as
this Hon’ble Tribunal may deem fit and proper in the facts and circumstances

of this case and thus render justice.
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N CONTROL BOARD
JUNT SALAI, GUINDY,

CHENNAI-600 032

No.78, MOUN

VERIFICATION

I, I, K.Nalini, Daughter of Thiru.K.Krishnasamy, Joint Chief Environmental
Engineer, Tamil Nadu Pollution Control Board having office at No. 76, Anna
Salai, Guindy, Chennai — 32, do hereby submit that the above contents are

true to the best of my knowledge and belief.
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Photographs taken during inspection of Sirugamani Town Panchayat Health
Complex on 27.07.2024

i@ GPS Map Camera

S.Pudukottai, Tamil Nadu, India
Unnamed Road, S.Pudukottai, Tamil Nadu 639112, India
Lat 10.892014°
= Long 78.510483°
& 27/07/24 01:27 PM GMT +05:30

View of Community Health Complex, Sirugamani Town Panchayat




Tiruchirappalli, Tamil Nadu, India
Unnamed Road, Tamil Nadu 639112, India
Lat 10.891562°

Long 78.510346°

27/07/24 01:23 PM GMT +05:30
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Construction of Drainage channel from Community Health complex in progress
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Tiruchirappalli, Tamil Nadu, India
! « Unnamed Road, Tamil Nadu 639112, India
LAMS Lat 10.891697°
" ¥ Long 78.510347°
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Construction of Filtration system in progress
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